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(b) whether Andhra Pradesh Govern-
ment have approached the Central 
Government for declaration of State 
roads a National Highways; 

(c) if 0, the detail regarding the 
State Government's p rop sal received 
by Union Government; and 

(d) the decision, if any, taken by 
Centra] Government in thi regard? 

THE MINIST R OF STAlE IN 
THE MINISTERY OF SH rpPING AND 
TRANSPORT (SHRI Z.R. A SARI: 
(a) No, Sir. 

(b) and (c) Yes, Sir. A statement i 
attached. 

(d) Owing to financial con. traine , 
and ther priority cOllsickrati ons, it ha 
not been po ible to acced e to the State 
Governmet's propo als so far. 

Stetaments 

S. No. Name oj Ih,' rOllt e proposed 

1. Hyderabad-Chanua via Karim-

nagar-Peddapalli, Ramagundam 
and Manch rial. 

2. Machilipatnam-Vijayawada. 

3. Hyderabad-Nandcd-Akola. 

4, Nellorc-Gooty-B_lla ry-Bombay . 

5. Rajahmundry -Bhtl -' rachalam-
Venktapuram-Tchulnpal Ii -Chanda. 

6. Hyderabad-Nizam!'':lgar-Karim-
nagar. 

7. Vi akhapatnam-Jagadalpur-
Bhopalpatnam-Jalri.1 -Na ik. 

8. Naidupeta-Tirupathi-Puthalpot-
Chittor. 

Ca es Filed in High and Supreme Courts 

4175. SHRI BASUD R ACHARIA : 
WiI1 the MinIster of RA1LWAYS be 
pleased to state: 

(a) total number of cases filed, 
disposed-off and ' pending in different 

High Court and upreme ourt again t 
the orders of inter Divi ion and inter-
Zonal transfer, rem ova I/dismi al and 
rever ion of Railwaymen on Indian 
Railway with Zone and Division-wi e 
break-up from July, 1982 to June, ]983; 

(b) total number of ca es in which 
aforesaid orders have been qua hed or 
upheld by Honourable High Court; and 

(c) total amount of c. p nses so far 
incurred in abo\c <': <1 cs and am unt 
likely to be pent in the ease till 
finali alion ? 

THE MI [STER OF RAILWAY 
(HRI A. B. A. GHAN[ KHAN 

HAUDHURI) : (a) to (l:) Informa tion 
is being collected and will be laid on 
the Table f the Sabha. 

Decentralisation Of Adra Divi ion 

4J 7n. SHRI BASUDLB ACHARIA 
Will the Mini ~ lcr of RAJLWA YS be 
Pka cd to ~ta k 

(a) wh~ t he r it i' a fa c l th .i t some 
posts of pa. onncl branch of Adra 
Divisional Ma nage r' olIkc h<l t: been 
transferred 10 Ranchi, Muri and .sokaro; 

(b) whether j l i ' al 'o a fact that 
this decentralisation of Administ ration 
ha been effected a t Ad ra Division only; 
and 

(c) jf so, reasons thereof 'I 

THE MINI T R OF RAILWAYS 
(SHRI A. B. A. GHANI KHAN 
CHAUDHURI) : (a) Yes. A few posts 
have been transferred to Ranchi and 
Bokaro. 

(b) No. 

(c) Does not a rise. 

Cases Pending Against Railway 
Employees 

4177. SHRI BASUDE.B A HARIA: 
WjJ1 the Minister of RAJLWAYS be 
pleased to state the number of cases 
pending against the railway employees 
for their involvement in corruption, 
malpractices, irregu1arities and misapp-




